18.50 hrs.
Title: Considerations of Essential Commodities (Amendment) Bill,2003 (Consideration not concluded).
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SHRI C. SREENIVASAN (DINDIGUL): Sir, how can the next item be taken up now? ...(/nterruptions) Please adjourn
the House. ...(Interruptions) It would be better if it can be postponed to tomorrow. ...(Interruptions)
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(Dr. Raghuvansh Prasad Singh and some other hon. Members
then left the House)
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THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI SHARAD YADAV): Sir, |
beg to move:

"That the Bill further to amend the Essential Commodities Act, 1955, be taken into consideration."
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The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, May 8, 2003/Vaisakha 18, 1925 (Saka)




